
SCHEDULE I
FORM A

PUBLIC ANNOUNCEMENI'

(Regulntion 14 of tlrc lnsoroency nnd Bot*ruptcv Bonrd of Inctin (voluntnrtl Liquidnti.tt proccss)
llcgrrlntiotts,20'll

FOR THE AT'TENIION OF THE STAKEIIOI,DERS OI
MMD INDIA PRIVATE LIMI'TED

.1

Name. of Corporate person MMD INDIA PRIVATE LIM]'TED
2 Date of incorporation of corporate

person
2l'tMarch,i-

l<cgls lrd r of Compa nics, (- ht,n na i

Block No. 6,8 Wing 2,.r Irloor, Shastri
Bhawan 26, Fladdows Roacl, Cher-rnai -
600034

3 Authority u ncler which corporatc
person is incorporated / registerecl

1 Corporate Identity Number /
Limited Liability lclentity Numbcr of
corporate Derson

u 27209TN1 988PTC01 5496

) Address of the register".i offl.elnf
principal office (if any) of corporate
person

No.4 (Old no.59),Josier Streer
Nungambakkam, Chcnnai - 60003.1,.1'N
IN

6 Liquidation comrleltcemcnt clate of
corporate person

1ltr, September, 2020

lz lName. adJress, lrnail la..r[E
Itelcphone rr u mbL,r a ncl tlre

fegistration number of the liquidator
I

Smt.RajshreeChoudhari

Old #41, New # 38,'l'hirupalli Street,
Chennai-600 079

E-mail:
rajshreechoudharil 908@gmai l.com

l'el No.: +91 98402 68549

IP Regn. No. IBBI/tpA-002/tp
N00809/ 2019-2020 / 12s9\
llth October, 2020

8 [,ast date for submission of claims



|otrc1 
is hereby given that MMD India private Limitecr has commencecl voiuntarl,liquidation on 11 th Septem ber, 2020.

'rhe stakeholders of MMD India private t-imited are hereby calecl upo. to submit.r
proof of their claims, on or before 11th october, 2020, to the liquidator at the address
mentioned against item 7.

'rhe financial creditors, if any shall submit their proof of claims bv electronic mearrs
only. All other stakeholders may submit the p.ooi of claims irr p"i.o,.,, t,r,'po,t n, t.,"
elect ron ic means.

Submrssion of false or misleading proofs of claim shall attract penalties.

iS,b,>,oa- C t*oudt^^"-
Date 12u, September, 2020
Place: Chennai

Rajshree Choudhari
Liquidator


